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NAME OI.'l'HE COMpANy: M/s. Stripe Aviarion pvt. Ltd. & Ors.
Vs.

M/s. Summit Aviation pvt. Ltd. & Ors.

SECTION oF THE coMpANIEs ACT: 3971398 of rhe companies Act 1956 and24y242 of the
Companies Act 2013.

Ms.R'94s11e, T*rKAR tA+, R.to. PNg, Kffi

Arttenyn( QtNr,n'tt, (A"l') F" f'hh'oneo ,K/"'--r

Order

The counsel for M/s summit Aviation pvt. Ltd has not been appearing nor any
other representative of the company has come forward. one last opportunity is
granted to M/s summit Aviation pvt. Ltd and other respondents (except Respondent No.
10) to address arguments. If the situation continues to be the same on the next ctate
of hearing, then arguments in their absence shall he held.
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